National Company Law Tribunal

Allahabad Bench

Company Appeal No. 162/ALD/2018
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 17.04.2018
NAME OF THE COMPANY: AGS Infradevelopers Pvt. Ltd. Vs. ROC

SECTION OF THE COMPANIES ACT/I & B CODE: 252(3)

5. NO. Name Designation Represergatinn Signature , mﬁ
%ﬂfﬂqﬁ? f: b Qhoela L0 ( C 4 S 4 ’T:E
ST T fplad Mo

CAN ﬂ.lﬁZ!&LD@{]lH

Sh. Abhinav Mehrotra, Advocate for the appellant and Sh. Pradeep Singh

Sisodia, CGSC for the ROC, Kanpur is present.

The present appeal has been filed by the appellant U/s 252(3) of the
Companies Act, 2013. Let, notices to be issued to the RD(NR), ROC and Income
Tax Authorities. Appellant is directed to serve the copy of the petition on the

RD(NR), ROC and Income Tax Authorities and filed an affidavit of service within

seven days.

List the matter on 21 May 2018.
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SAROJ RAJWARE, V.P. SINGH,
MEMBER (T) MEMBER (J)



